1.

2.

3.

(®rfardl &1 " sftea)

dRaR, 01 RyawR, 2022 /99T 10, 1944 (31F)

HE&T—31
11.07 g9l

11.07 9o

11.08 99

1118 9]

el el faven, arrei Sureger ferf= &)

SUrhE AEIedr § weRen 9 5 e ydwg et st Rva gwe W
oet @ e el srg @l @1 wew A ==t @ forv @ T i

s wwd Rig Ry, o o sRoer 3 Surss weewr @ wr
ae—faws far g sy fFar o6 wfaoer g Sor R Wil @ A o
e @l g fear o) uRve @ smo aee wewl v @ sumas
TRIGAT & ¥ qe—fad® far ek w e gy @ M el w Tt @)
HIAT B ToAT wibTS BT yge faar |

SUTEE RIS A AT WEE A AMAR AT YR I BT R

frar wen arearas Rar 5 9 979 shoq favgl & de @ @ B
AT |

fawary ywe uv Taf S -
frferfas wewdl 3 ==t F W R

4. 2 3r1g T
yftroer & w7 wewdl < Surge AR @ Wl ad-fad o T
T He &) wara @ aad e
SUTETE AEIEAT 7 URIGE B A e W AT TR S @1 ohER
TR fhar |
Y, uftoer @ weE wewl Y gEw @) sad @ emar el
AT TN T |
mamﬁmﬁmﬂwﬁﬁﬁfwmm
sﬁaﬂnmwﬁ,sﬁﬁﬁﬁm,aﬁmaﬁ%ﬂmww,
A afrer FIR T e o Awa Ris Re @ 2fe fear wits 3
[P oG Wed B &t ¥ o T A | wf wewd ¥ Rewgde wew Q
e W W A R R, I Sueaw Aged] & PR aele g
e [ 9EY o wrar |

A wdr R Ay, a9 Y ufwe 3 RAkerasy w59 @ aRides
febam |



4, 1130 99

5 0123 g9

6. 0125 99

7. 0126 g9

01 fuamEy, 2022

fawary ywaE v g4f e -
frafafla et = ==t 3§ wp7 o
&Y ST & T YT AT HaTE o |
it afRgerer ofy Rurd
] S HAR A<
o e e
#fl 759 e
ST g A
10. 41 Segel YEA
11. 81 s R8O
12. & WHATY WRe
13. Y Frotgurd TaH, "G WS e w1y
o erfde woflara, arrig gem « =i & g R
YN T AT @ forg v Ty dur s a9 A wfier g

A Wk ARETS, A Hew | e R @) A1 @
Surezel Helgyl 7 favrae 9§ wal o Rerd e & iy R
we T s |
urRze HEIGUl A Wee B Ad o & wdy § P i R
1.fawgr ywaE & ue # 58 d@e
2.fvary s @ faRe 7 o (37) de
3.fwary wwrg A dewar F o (T) die
SurgE HElEUl A "wen @ 5 A gen grr fRRie 20 s,
2022 @1 Uedd Frfafea fasara svag wea g/ e oy o aar
8-
gE W HEA-fyg § [@vary aew wvar 8

SUIenE "EEA F Wed o Aff¥udere 96 @ g wfie e 9 qel
A g, A 90 gers, aeetg @ g S afder
qAT A el & Ui s areR | Sy weear o Ruree
wfeared & Wi, foceh wver @ Rt Rur @ afeRel qur w s,
R Quifal sl Wifey &1 wen 9 adad) § gars wares § wwdn
o & fer o s e fasam

IS AT o A O—Y
o Afif¥aasrd a@ @ forg wefia gam)

2 2 N3 O A

XN HHR
LG



No. 31
11.07 AM

1.

2.

3.

5.

LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

Bulletin Part-I
(Brief summary of proceedings)

Thursday, 01 September 2022 / 10 Bhadrapad 1944 (Saka)

11.07 AM

11.08 AM

11.18 AM

11.30 AM

Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair

The Chair directed that no business other than the listed business for the day i.e.
discussion on Motion of Confidence will be taken up for discussion by the
House.

Shri Ramvir Singh Bidhuri, Hon’ble Leader of the Opposition argued with the
Chair and requested to inform the House of the matters raised by the Opposition
Party. Other Hon’ble Members of Opposition Party also argued with the Chair,
demanded discussion on Notices given by them and displayed placards.

The Chair repeatedly requested the Hon’ble Members to take their seats and
assured that they would get their chance to speak on the issues they wanted.

Discussion of Motion of Confidence continued:

4. Shri Ajay Dutt
Hon’ble Members of Opposition Party continued to argue with the Chair and
disturbed the proceedings of the House.
The Chair repeatedly requested the Hon’ble Members of Opposition Party to
resume their seats.
However, the Hon’ble Members of Opposition Party continued to disrupt the
proceedings of the House.
The Chair named Shri Vijender Gupta and later Shri Om Prakash Sharma, Shri
Jitender Mahajan, Shri Abhay Verma, Shri Ajay Kumar Mahawar, Shri Anil
Kumar Bajpai and Shri Mohan Singh Bisht, Hon’ble Members of Opposition
Party as they entered the well of the House one by one. As the Members refused
to leave the House voluntarily, they were escorted out of the House by the
Marshalls on the directions of the Chair.
Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition walked out in protest.

Discussion of Motion of Confidence continued:
The following Members participated in the Discussion:
Shri Ajay Dutt concluded his speech
Shri Akhilesh Pati Tripathi
Shri Raaj Kumar Anand
Shri Jarnail Singh
Shri Madan Lal
9. Shri Praveen Kumar
10. Shri Abdul Rehman
11. Shri Bhupinder Singh Joon
12. Shri Somnath Bharti
13. Shri Rajendra Pal Gautam, Hon’ble Minister of Social Welfare
Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion.
The Motion was put to vote and adopted by voice vote.
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6. 01.23 PM

7. 01.25 PM

8. 01.26 PM
Delhi

01 September, 2022

Shri Saurabh Bharadwaj, Hon’ble Member sought a division of votes.
The Chair directed recording of votes by division.
The division of votes was carried out.
The Chair informed the House of the division as under :
i. 58 votes in favour of Motion of Confidence.

ii. 0 (Zero) vote against Motion of Confidence.

iii. 0 (Zero) vote on neutrality on the Motion of Confidence.
The Chair announced that the following Motion of Confidence moved by the
Hon’ble Chief Minister on 29.08.2022 was adopted by the House:
“That this House expresses its confidence in the Council of Ministers”.

The Chair expressed gratitude to the Hon’ble Chief Minister, Hon’ble Deputy
Chief Minister, Hon’ble Ministers, Hon’ble Leader of Opposition and Hon’ble
Members before adjourning the House sine-die. The Chair also expressed thanks
to the staff of Assembly Secretariat, Officers and staff of various Departments of
Delhi Government, Security Agencies and Media for their cooperation in the
smooth conduct of the proceedings of the House.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Raj Kumar
Secretary



